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Vacancies of teachers in KVS

1 %282. SHRIJAI NARAIN PRASAD NISHAD 1+
SHRI GHANSHYAM CHANDRA KHARWAR?:

Will the Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state:

(a) whether it is a fact that several posts of teachers are lying vacant
in Kendriya Vidyalaya Sangathan;

(b) if so, the details thereof as on the 30th June, 2004; and

(c) by when the above vacancies are likely to be filled up ?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) to (c) A Statement is laid on the Table of the Sabha.

Statement

(a) and (b) The vacant posts of the teachers in Kendriya Vidyalayas
as on 30th June 2004 are as follows :—

Sl. Post No. of Vacancies
No.
1. Post Graduate Teachers (PGTs) 509
2. Trained Graduate Teachers (TGTs) 1079
3. Primary Teachers (PRTs) 1026
4. Head Master (HM) 185
5. Misc. Categories 371
TOTAL: 3170

(c) The occurrence and filling up of the vacancies is a continuous
process. The vacancies of the teachers are first filled up from among the
surplus teachers, then by promotion and/or direct-recruitments as
prescribed under the relevant recruitment rules. For the current session
2004-05, panels of teachers at different levels have been prepared; the
teachers will be appointed soon after the annual transfer are made. The
remaining vacancies would be filled up by contractual appointments.

+ Original notice of the question was received in Hindi
+ The question was actually asked on the floor of the house by Shri Jai Narain
Prasad Nishad.
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SHRI ARJUN SINGH: Mr. Chairman, Sir, | would like to have a
separate notice for this question.

SHRI BALBIR K. PUNJ: Sir, the hon. Minister has not answered this
question. (Interruptions ).
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SHRIBALBIR KPUNJ: Sir, you have to protect us. The hon. Minister has not
answered this question.
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SHRI B.J. PANDA: Mr. Chairman, Sir, the hon. Minister has given figures
for the current vacancies that exist. In this year's Budget, a new surcharge has
been added to improve the facilities for primary and secondary education. Wil
the Minister inform us of the number of posts of teachers that will be added on
as a result of this funding during the current year ?

SHRI ARJUN SINGH: Although this tax has been levied, we are not aware as
to what will be the allocation under that for the Department. But the effort of the
Department is to provide teachers for all the schools and in the process, we will
see that there is no school without a teacher. The question at this moment is
about schools having no teachers. The presumption was, there were no
teachers to teach. The fact is, when the session started, against 3170 vacancies,
2382 contractual teachers are teaching.

SHRIBALBIR K. PUNJ: Sir, there are two questions. One question was put
by Shri Panda and the other was put by Captain Jai Narain Prasad Nishad.
The question is: What is the number of vacancies and how they are going to
be filled up ?

Secondly, from this surcharge of 2 per cent, what sort of financial
allocation is being made available to the Ministry? And, what is the number of
additional teachers that can be appointed because of the additional funding
available?

SHRI ARJUN SINGH: Sir, | think, | have made myself quite clear..... $ft 3™M
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SHRIBALBIR K. PUNJ: At least he can tell us how much additional resources
the Education Ministry has asked from the Planning Commission or from
the Finance Ministry so as to improve the availability of teachers in the schools
....(Interruptions)...
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SHRI ARJUN SINGH: Sir, the amount that will be allocated to us will
be decided by the Finance Ministry and the Planning Commission. We
have told them that according to the programme, we would require
approximately Rs. 2,800 crores.
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Destitute youths and children

*283. SHRIMATI VANGA GEETHA: Will the Minister of SOCIAL
JUSTICE AND EMPOWERMENT be pleased to state:

(a) whether it is a fact that there are more than four lakh destitute
youths and children who are roaming on Delhi roads alone;

(b) whether 60 per cent of them are in the clutches of 'Evil' elements;
and

(c) if so, the measures proposed to be taken for rescue, shelter
and rehabilitation of such destitutes?

THE MINISTER OF SOCIAL JUSTICE AND EMPOWERMENT
(SHRIMATI MEIRA KUMAR): (a) and (b) There is no authentic data to
indicate the number of destitute children and youth in Delhi or their links
with organizations involved in criminal activity since this is a floating
population with highly fluctuating numbers.

(c) The Department of Social Welfare, Government of NCT of Delhi
provides facilities for shelter and rehabilitation to street children through
11 homes set up under the Juvenile Justice (Care and Protection of
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